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AU-1Dd1a Edaeation Service 

• S07 r Shrlmati Malmoona Saltan: 
• ''\. Shri E. Madhusadan Rao: 

Will the Minister of Education be 
pleased to state: 

(a) whether Government have for-
mulated a scheme for constituting an 
All-India Education Service as recom· 
mended by the Central Advisory 
Board of Education; and 

(b) if so, what are the broad oul-
lines of this scheme? 

The MlDister of Edueation (Dr. 
K. L. Shrimall): (a) and (b). The 
matter is under coonsideraUon. 

Retention Prices ot Steel and Pi&' Iron 

.309 f Shri Indrajit Gupta: 
. 'l Shri Vidya Charan Shukla: 

Will the Minister of Steel and 
Heavy Industries be pleased to state: 

(a) whether the retention prices of 
steel and pig iron have been fixed 
uplo 31st March, 1962; 

(b) the reason for keeping such 
price fixation pending since 1st April, 
1960; and 

(c) the basis 
fixing relention 
pective effect? 

8IIld advantages of 
prices with relros-

The Minister of Steel and Heavy 
Industries (Shri C. Sabramaa1am): 
(a). Final retention prices payable 
for the period 1960-61 and 1961-62 
have not yet been fixed. The current 
prices are provisional. 

(b). A reference to the Tariff Com-
mission for reconunending 'normal' 
retention prices could be made only 
after the Private Sector Steel Plants 
had completed their expansions lind 
the Public Sector Plants had gone 
into operation on a regular basis. The 
question could therefore be referr.:>d 
to the Tariff Commission not earllt:r 
than the close of 1960-61. The COhl 
mission also took time over their re-
port which has been received only a 
few days back, because the fixation 
of retention prices for this period in-
volves consideration of many lIlew 
and complex issues . 

(c). The only advantage in fixing 
retention prices with retrospective 
effect is that the actual production 
during the period under review can 
be taken into consideration instead of 
the prices being based on estimates of 
future production. 

Central Zonal CouaeU 

*310. 8hri Vidya Charan Shukla: 
Will the Minister of Rome Affairs 
be pleased to state: 

(a) since when the meeting of 
Central Zonal Council has not been 
held; and 




